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IV THE CENTRAL ADMIN ISTRATIVE TRIBUNAL ; HYDERABAD BLNGH

AT HYDERABAD
|
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0.A.No, 1452/96 :

BETWEEN 2

B,Gandhi ‘  ee Applicant,
AND

1, The Pr@ject'Directwr, :
Preject Directorate en Peultry,
Rajenrdraragar, Hyderabad,

2, &szistapt Mun,0fficer, ‘
Pre ject Directerate en Poultry p
Ra jendrapagar, Hyderabad.

3, Directer Genmeral,
Indian Council ef Agrl, Research,
Krishi Bhavan, New Delhi,

4, Under Secretary,
IA-I Sectien, .
Indian Council of Agrl, Reseairch,
Krishi Bhavan, New Delhi, j

% oy w3 |

S¢ Smt;M,Girija Kumari |

«+ Responrdents,

HON*BIE SHRI R, ,RANGARAJAN ; MEMBER (ADMN,)

HON 'BIE SHRT B,S, JAI PARAMESHWAR ; MEMBER {JUDL, {

(s

Date of Order :|/9,9.98

_Coumsel feor the Applicant oo Mr.B.Ganghi
R ' ‘ Party-ins+Persen
Counsel fer the Respendents : oo Mr N,R,Devraj
CORAM 3
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] :
X As per Hen'ble Shri R,Ramgarajam, Menber {(ABmm,)
Mr.BIGamdhi‘ party-in“'persien' D’Ir.N.R.Devraj’ le

stand ing ceunsel fer the respendents,

2 This OA is filed fer cenmnsidering the mame of the

arned

applicamt

I
fer the pest of AFAO, ' The learned counsel for the respemdents

submit under imstructiens that his mame was censidered

, In

view ef the above there is me meed te further examine this

issue im this OA, ghe applicamt is at liberty te challenge

[ o if he is met selected im accerdarde with the law,

- |
3. Tr view ef the abewe the OA is dispesed of as

infructuous, No cesSts,

. Keewias

?,@_ﬁﬁ_m,“g:mégIg;;,\»gxéb“/“/:::::::::/

( B.S, JAI PARAMESHWAR )

' a a9 _ - .
| /’;,//,,/”’ Dated s 9th September, 1998

(Dictated in Open Ceurt)
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_—Member (Judl.) | Membe r (Admn |}
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_Rajandranagar, Hyderiabad. .

'Boultry Rajendranagar, Hydarabad. B ‘
'Tbe Directer Gensrsl, Indian Council of ngriﬁﬂe
- Krishi Bhavan, New Dalhi. . ,

.Agral.aasearch, Krishi Bhavan, Now Dslhi.-

.ﬂna capy to Mr. N.R .Davaraj, SreCGSC., CAT., Hy

*huaproject Director, Project D;rcc:aruuw on puuitfy,

Tha Assistant Adwne OPficer, Preject Diractarau

-
pr

The Under Sacratary. IA-I Soetian, Indiaa Counu

éaar;h.

r
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Ona copy to MArs ﬂGandhi, Party in Parsen, S5/e Gowri

Shanker, Superintendent, Preject Diractorate en

Piultry, Rajandranagar, dydsrabad.

Bna copy to o.a.(n), CAT., Hyd,
Dns-daplicatn cepy. S
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- TY-ZD 3Y
CTHFPARED 3Y

II COURT

CHETKED, 3Y
HPPRQU:D BY

I THE CEHTHZL ADMINISTRATIVE TRIDUNAL

CHYDERAGA

THE HCW'ZLE SHRO

* AND-

THZ HOM*SLE SHRI B.

paTED: é{JL{/ngé

SENCH HYDERA 24D

R.RANGARAIAN : M(A)

S.JA1 PARAMNESH-AR
M{3)
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83323/ JUDGMENT

\

Mt R B Pt

coaunel 4 S;i /% l

CADMITTED AND LHTENIM DIRZCTICONS

153 UED

ALLIUED

- DISPUSED OF WITH PIRECTIONS

DISMISSED

DISMISSZD AS WITHORAWN

DISMISSED FUR DIFAULT

NG ORDER AS T3

YLKR

CADERED/REJECTID

Cjos TS

&ﬁﬁulnnaﬁﬁia 341
Contra! Administrative Tribinal
~ #ve | DESPATCH

21 SEP 1998
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